NATIONAL HUMAN

RIGHTS

COMMISSION

DAINIK BHASKAR, Delhi, 11.8.2025

U AAIERBIR
31T & WEddT A et
iferRY o uftiemo

st | faedd

M 7 TEA AR

Page No. 9, Size:(5.00)cms X (9.59)cms.



TIMES OF INDIA, Hyderabad, 11.8.2025

Page No. 2, Size:(18.47)cms X (17.32)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

After sparking row, Alagu
Varshini moves to Centre

Telangana social welfare residential schools
secretary, Alagu Varshini, will soon be moving to
Delhi on central deputation. The 2012-batch officer
has been posted as deputy secretary in the depart-
ment of rural development for a period of four years.
Known as an upright officer, her decision to move
comes amid her controversial comments
that students of gurukuls must clean
=Y their toilets and rooms, and even make
; ‘N ] their own food. The BRS had demanded
o+ that she be sacked, and the National
Human Rights Commission (NHRC)
. hadissued notice to the chief

». secretary and DGP on her
comments.
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‘Pathankot medical
officer humiliated’

TiMes News NETWORK

Chandigarh: Reacting to a
medical officer being pulled
up publicly by a National Hu-
man Rights Commission
(NHRC) special monitor for
allegedly prescribing tests
from a private lab, the Punjab
Civil Medical Services Asso-
ciation (PCMSA) has flagged
“unwarranted verbal mau-
ling/unprofessional humilia-
tion in public”.

In a video of the incident
that took place at Pathankot
district hospital, the special
monitor is seen repriman-
dingthefemaledoctor. Theas-
sociation said all the guideli-
nes were being “honestly fol-
lowed” by a majority of the
state’s medical officers and
that any “minuscule frac-
tion” failingtodo soshould be
held personally liable for
strict disciplinary or depart-
mental action.

It emphasised that there
aredefinedservicerulesthro-
ugh which authorities can re-
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FRATERNITY OUTRAGED

primand, seek explanations,
or penalise doctors if theyare
genuinely found guilty of de-
reliction of duty:

PCMSA reiterated it “will
never stand by” anyone invol-
ved in malpractice, but added
that resorting to “unfair ver-
bal maulings” or the use of
“intimidating, bullying, and
unbecoming language” in
open forums is “unacceptab-
le, as itundermines the mora-
le of the cadre. “The cadre do-
es not deserve such verbal
misdemeanour from anyo-
ne,” said Dr Akhil Sarin, pre-
sident of PCMSA. PCMSA
will take up the issue with
Punjab’s principal secretary
(health), Kumar Rahul.
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Times of India
PCMSA slams “public humiliation’ of Pathankot medical officer

https://timesofindia.indiatimes.com/city/chandigarh/pcmsa-slams-public-humiliation-of-
pathankot-medical-officer/articleshowprint/123223311.cms?val=3728

TNN | Aug 11, 2025, 01.07 AM IST

Chandigarh: Reacting to a medical officer being pulled up publicly by a National Human
Rights Commission (NHRC) special monitor for allegedly prescribing tests from a private
lab, the Punjab Civil Medical Services Association (PCMSA) has flagged "unwarranted
verbal mauling/unprofessional humiliation in public”.

In a video of the incident that took place at Pathankot district hospital, the special monitor
is seen reprimanding the female doctor. The association said guidelines were being
"honestly followed" by a majority of medical officers and that any "minuscule fraction”
failing to do so should be held personally liable for strict disciplinary or departmental
action.

It emphasised that there are defined service rules through which authorities can
reprimand, seek explanations, or penalise doctors if they are genuinely found guilty of
dereliction of duty.

PCMSA reiterated it "will never stand by" anyone involved in malpractice, but added that
resorting to "unfair verbal maulings" or the use of "intimidating, bullying, and unbecoming
language" in open forums is "unacceptable and unwarranted”. Such conduct, it said,
undermines the morale of the cadre and could prove counterproductive. "The cadre does
not deserve such verbal misdemeanour from anyone," said Dr Akhil Sarin, president of
PCMSA.

He said the association "strongly objects" to the incident and cautioned that similar
conduct in the future could invite a "strong reaction" from the medical fraternity. Sarin said
PCMSA will take up the issue with Punjab's principal secretary (health and family welfare),
Kumar Rahul.
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Denial Of Dignity: The Psychological Toll Of India’s Caste System

From Varanasi’s funeral pyres to Delhi’s sewers, India’s caste system creates hazardous
working conditions for the country’s most marginalised communities, leaving them with
psychological and physical scars

https://www.outlookindia.com/national/denial-of-dignity-the-psychological-toll-of-indias-
caste-system

Avantika Mehta | Updated on: 11 August 2025 7:18 am

A human corpse burns at 1,000 degrees Celsius. A living human exposed to such heat
can watch their sweat vanish before it can drip, their skin singe, and their hair curl and
sear at the edges. Burnt to a deep brown, with hairless arms and chest, Shalok Chaudhry
lights funeral pyres for about “30 to 100 bodies a day” on a slow day. Visible burn marks
stain his fingertips.

Chaudhry laughed at the sores on his hands. “I get burnt here and there because | have
to move through the pyres and arrange the wood to make sure all the bodies are burning
properly. It happens,” he said, scoffing at his injuries.

One of roughly 200 Dom workers who stoke the Hindu funeral pyres at the Manikarnika
Ghat in Varanasi, Chaudhry works under Dom Raja Om Chaudhry and his nephew Shalu
Chaudhry. The 32-year-old once used to work as a government clerk. “I knew | had to
come back eventually and do this work. | would think about it often, and | think people
sensed it too, so | gave it all up and moved back to fulfil our caste’s duty. Every one of us
has to do this, no matter what else we do,” he said.

As the sun sank into the Ganges, Manikarnika Ghat was awash with activity and
desperate people. It is the day’s final hour in which a Hindu funeral pyre can be lit. Bodies
wrapped in saffron cloth are laid out on bamboo rafters. At any given moment, five or six
bodies crackle in the fire, consigned to flames that rage as hot as between 5,000 and
6,000 degrees Celsius.

Chaudhry is taking a break from his shift. He has been here for two days lighting funeral
pyres for people who bring their dead from across India and “sometimes even from
abroad.” With a soaking wet gamcha (a traditional cotton hand towel) on his shoulder and
the scent of ash and burning flesh clinging to his person, Chaudhry takes measured sips
from a five-litre plastic water bottle, sharing it with other community members working that
day. He inherited this world the moment he was born into the Dom caste, a community
entrusted with sending the Hindu community’s dead to moksha, the final liberation.

Chaudhry sees his work as both his sacred duty and an unremitting trial of his body. As
he leaves the sanctuary of a makeshift sitting room the Dom workers have made for
themselves, he prepares to re-enter the sizzling pit; a world of flames, stigma, exclusion
and stress.


https://www.outlookindia.com/national/denial-of-dignity-the-psychological-toll-of-indias-caste-system
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Fire and Isolation

Chaudhry’s grandfather too made a living from stoking pyres; his father did too. Every
day for the past five years, Shalok has followed in their footsteps, pulling on a thin, cream-
coloured crochet shirt—no protective equipment beyond a gamcha—and being the final
port of call before “soruls” get moksha. He does not remember a sunrise that did not burn
his lungs, nor a single day free from heat so intense that it has branded his skin.

In his village, an hour from Varanasi’s ghats, Chaudhry said his children must prepare for
the same life. He hopes for better for his seven-year-old daughter because “women
cannot do the work of a Dom.” He said it with a touch of relief, then added with quiet pride
that he sends her to a private school. But for when he has a son, Chaudhry said the boy
will “have to come here at least once a month to learn our sacred duty—no matter what
job he decides to do full-time.”"Pandey

Drinking Away the Deathly Stench of Indignity

Doms face untouchability and are shunned by the rest of Varanasi city. Their work of
lighting funeral pyres with unwashed corpses carries obvious dangers. One study notes,
“burning the bodies is a difficult task that involves various risk factors that directly affect
their health.”

To withstand the smoke, the stench of burning flesh and the weight of centuries of stigma,
many from the Dom community drink. They turn to country liguor when they must and to
foreign brands when someone offers them. Chaudhry also drinks sometimes but insists
it is nothing serious or habitual. “It stops us from dehydrating,” he said. Other members
who sit in the circular sitting area nod along in agreement.

A 2025 survey of 75 Dom workers found that 76 per cent of them regularly consume
alcohol or smoke before work to “keep themselves in a state of mental unconsciousness,”
because “it is not possible to live with dead bodies forever with a stable mind.”

“It gets so hot in that pit that | cannot breathe; so hot that | feel like running away and
jumping into the Ganges,” Chaudhry added.

His nights are restless; his blurry dreams are fitful, filled with flames and fumes. Come
morning, he wakes up coughing, but shoulders squared and large, deep-sunken eyes all-
seeing a world that sees him as no more than a burner of their dead.

In India, his experience is not unique.

A 2020 study in the Population Research and Policy Review journal found that self-
reported mental health scores among Scheduled Caste adults were worse than those
of upper-caste Hindus, even after adjusting for asset distribution and education levels.
Researchers Aashish Gupta and Diane Coffey concluded that caste discrimination itself
inflicts a form of chronic psychological trauma, driving rates of anxiety and depression
sharply upward among the most marginalised communities.
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An Overwhelming Allostatic Load

Allostatic load is a chronic stress-induced depletion of a human body’s ability to run its
core systems. This shows up in people as high cortisol levels, compromised immune
systems and accelerated ageing.

In India, where caste hierarchies continue to dictate the daily lives of many, the allostatic
load that Dalits, tribals and Other Backward Castes (OBCs) bear is intense. A 2024 rapid
scoping review showed how prolonged caste-based public condemnation produces
hormonal dysregulation and causes “weathering” in members of marginalised
communities.

In a 2024 survey of women living in Mumbai slums, SC/ST community women had the
highest Kessler Psychological Distress Scale—a popular tool for measuring non-specific
psychological distress—scores. Despite the fact that the slum-dwellers had similar
socioeconomic plights, the women with SC/ST backgrounds reported twice the levels of
anxiety and depression as their general caste neighbours. The study said the women’s
triggers ranged from direct caste violence to the everyday indignities of being treated as
an “untouchable.”

Not Allowed In: A Rickshaw’s Life

Ravi Kumar is only 25 years old but carries the load of a family of seven. He pumps the
pedals on his bike-drawn rickshaw through Varanasi’s labyrinthine alleys. The eldest of
four siblings, a Chamar by caste, Kumar is denied entry to the temples to which he ferries
devotees who flock to the ‘holy city.” He was only 13 when his mother was bedridden due
to a botched C-section while birthing his youngest sibling. The tween watched his mother
bleed all over their home—*She would try to cook food for us, but the floor underneath
her would be red with blood.”

The family went into debt to raise money for his mother’s treatment. Kumar was sixteen
when his father had his first heart attack. “The doctor told us not to give him any tension
because a second attack would kill him,” said Kumar. The family fell into debt—owing
over Rs 21 lakh for treating his mother’s postpartum issues and his father’s heart. Kumar
recalled having to go over to neighbours’ houses to beg and borrow essentials like salt,
flour, even vegetables. He dropped out of school to support them. “I knew, | could see,
that if | didn’t start earning,” he says, “we would be on the streets.”

Now, Kumar carries four to five passengers at a time, pedalling until his quads bulge and
tremble from the effort. By nightfall, he is so tired and his back and legs ache so much
that he says emptying a whole bottle of country liquor is the only way to numb himself.
He wants a different life for his infant daughter and his younger sister, whom he is putting
through college. “She wants to open a salon,” he said. “l want her to have choices | never
had.”
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He’s embarrassed by his alcohol intake. “Before starting work as a rickshaw driver, |
would not even take a sip of daaru. Now, | need it. | could finish a whole bottle in one
evening.”

Substance use is often a survival mechanism for people for whom mental health services
have failed. A 2024 study found that Dalit or tribal people have to endure insults and
violence so often that the sustained psychological stress response increases, drastically,
their levels of anxiety, depression and, consequently, substance use.

An analysis conducted in 2024 found that caste-based violence, social exclusion and
widespread alcohol use are perceived as major contributors to psychological distress in
lower-caste households. The women of the community were triply discriminated against—
belonging to a lower caste, due to their gender and because of their economic status.

The Sewer That Ate An Entire Family

In Delhi, the Rohini Basti slum barely registers amid skyrise apartment complexes
mushrooming in the district. Inside a maze of waterlogged lanes and exposed electrical
wiring, brothers Dharmveer and Karmveer labour in stench and sewage. The pair are
manual scavengers who, despite a 1993 Supreme Court order banning the practice, clear
untreated sewage by hand. Their father and eldest brother died inhaling lethal gases
during their work shifts. Dharmveer is educated till the third standard and Karmveer till
the eighth.

“Sometimes people will get their drains cleaned and then when we ask for money, they
shoo us away, saying they’ll call the cops. what have we done wrong to ask for money
we have earned?”

Dharmveer, 38, and his wife and five children live inside a 50-square-foot room, while
Karmveer, 30, lies on a cot opposite his elder brother’s bed, battling a chronic respiratory
infection he contracted six months ago while working without safety gear. | feel like a
burden,” Karmveer whispers, his body bent forward like a question mark—he has no idea
when he will get better and be able to become a productive member of this family.

During parent-teacher meetings at his children’s schools, Dharmveer listens silently as
teachers at the private schools his daughters attend—thanks to the Economically Weaker
Sections (EWS) scheme—tell him they need tutors outside school to help with their
homework.

‘I cannot help with their homework. | studied only till class three. | don’t have the money
to pay for tutors,” he said. His eyes are large with mortification as he added, “If | cannot
even provide for my daughters, | feel worthless.”

The Prohibition of Employment as Manual Scavengers and their Rehabilitation Act, 2013,
expanded the definition of manual scavenging and mandated rehabilitation measures for
those engaged in the work. However, to date, an estimated 90,000 workers are engaged
in manual scavenging, mostly Dalits. Manual scavengers are at grave risk, and studies
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show that these people have an increased morbidity and mortality rate due to frequent
drownings in septic tanks, toxic gas exposure and resulting chronic infections in the body.
The National Human Rights Commission (NHRC) has repeatedly ordered that such
workers be given more protective gear such as gloves, masks, training and health check-
ups, but as the brothers would tell you, enforcement remains a pipedream.

Barriers to Care

Across these three documented lives of the Chaudhrys, Kumars and brothers, Karmveer
and Dharmveer, one stark fact emerges: mental health care infrastructure for India’s
marginalised castes is non-existent. Stigma around both caste and mental illness then
makes for a double bind that they must free themselves from without any external help.
Chaudhry does not believe anyone will be able to help him. “No one can understand what
we go through because no one has had to live it,” he said. Kumar almost laughed at the
idea of seeking mental health services. “| don’t have money for a normal doctor!” he says.

The National Family Health Survey and the National Sample Survey collect health data,
but rarely is it aggregated by caste except for mortality and nutrition metrics. Mental health
policies, then, are framed without caste-based data.

Some NGOs do step in to fill the gap. Based in Mumbai, Sangath has a pilot community
counselling programme in the city’s slums, which is unique in that Dalit and
tribal volunteers are paired with mental health professionals to aid counselling.
Breakthrough, in Delhi, has peer support groups for women survivors of sexual and caste-
based violence. Blue Dawn is, however, the only mental health community that is run by
community members to aid others. Health economists have often pointed out that there
would be a high return on investment in community-based mental health programmes,
especially if they were integrated with India’s pre-existing public health infrastructure.

The Cost of Silence

Ignoring caste as a health determinant has a high cost. Exposure to chronic stress leads
to cardiovascular diseases, diabetes, autoimmune disorders, and harmful substance use.
Depression and anxiety affect even the children, who have a hard time with schooling
and thus their future prospects, leading to a seemingly endless cycle of poverty and
exclusion.

Since 2017, NITI Aayog, with assistance from the World Bank, has set up a health index
initiative to measure the performance of the states and union territories. The most recent
index report, released in 2021, does not include any mental health indicators or those that
consider caste, gender and geography. The Ministry of Health and Family Welfare issued
guidelines for the Mental Health Care Act of 2017, but implementation has been uneven
across states.

Dignity As A Fundamental Right
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Chaudhry, Kumar, Karmveer and Dharmveer struggle to live on a day-to-day basis. Dom
workers make about 400-500 rupees daily; Kumar earns about Rs 1,000 on a good day
of pedalling people on his rickshaw, and the brothers get a few hundred bucks if they are
lucky. They said, “Sometimes people will get their drains cleaned and then when we ask
for money, they shoo us away, saying they’ll call the cops... what have we done wrong
to ask for money we have earned?”And yet, when they speak of their children, their voices
shift, steady and almost matter-of-fact, as if hope, however fragile, remains a habit they
are unwilling to break.

Avantika Mehta is a senior associate editor based in New Delhi

In its August 21 issue, Outlook collaborated with The Banyan India to take a hard look at
the community and care provided to those with mental health disorders in India. From the
inmates in mental health facilities across India—Ranchi to Lucknow—to the mental health
impact of conflict journalism, to the chronic stress caused by the caste system, our
reporters and columnists shed light on and questioned the stigma weighing down the
vulnerable communities where mental health disorders are prevalent. This story appeared
in print as Annihilation of Dignity.
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Bizman to Face Abetment Charges for Surrogate Mother’s Suicide
10 August 2025

Hyderabad: Nine months after a 26-year-old woman died by suicide at Raidurgam before
the surrogacy process could begin, police are finalising a chargesheet against the prime
accused, Rajesh Babu, for abetment to suicide.

FSL reports have ruled out sexual assault, and the National Human Rights Commission
(NHRC), which reviewed the case, has given the police a clean chit to proceed.

Speaking to Deccan Chronicle, Raidurgam inspector Ch. Venkanna said, “We have
CCTV footage showing that he confined her to a room and did not allow her to step out
or meet her husband. As such confinement is prohibited by law, we will file a chargesheet
against him, and the trial will begin soon.”

He added that the mediator who introduced the deceased, Ashritha Singh, to the accused
will be presented as a key witness in court.

On November 27, Ashritha, a native of Odisha, died after falling from the ninth floor of an
apartment in Raidurgam. She had come to Hyderabad with her husband to be a surrogate
mother for businessman Rajesh Babu. A chunni tied to the window suggested she may
have fallen while trying to escape confinement.

According to police, Rajesh, 54, wanted the surrogacy completed before the prohibited
age of 55. With no eligible close relatives, he had obtained permission from the medical
council and was days away from securing High Court approval when the incident
occurred.

With forensic evidence ruling out sexual abuse and establishing unlawful confinement,
police say the trial will begin soon after the chargesheet is filed.

( Source : Deccan Chronicle )
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The Week

THE WEEK Education Conclave: Experts outline roadmap for Viksit Bharat through
education

THE WEEK Education Conclave 2025, held in New Delhi, convened leading minds to
explore India's educational future, emphasising Al integration, the National Education
Policy 2020, and addressing challenges like access and employability

https://www.theweek.in/theweek/specials/2025/08/09/the-week-education-conclave-
india-education-transformation-ai-nep-roadmap-viksit-bharat-education.html

By Kanu Sarda Issue Date: August 17, 2025 Updated: August 10, 2025 09:55 IST

At a time when India stands at the cusp of a transformation in education powered by Al,
shaped by the National Education Policy (NEP) 2020, and challenged by questions of
access, ethics and employability, THE WEEK Education Conclave 2025 brought together
some of the most compelling minds in academia, government and civil society. Held in
New Delhi on July 30, the conclave served as a forum for examining how India can truly
democratise education while preparing its youth for a dynamic, yet unpredictable future.
As India looks ahead to 2047, marking 100 years of independence, the conclave imagined
what it would take to build a truly ‘Viksit Bharat’ through education.

Dr Jitendra Singh, minister of state (independent charge) at the ministry of science and
technology, and minister of state in the prime minister’s office, was joined by policymakers
like former UGC chairperson Jagadesh Kumar, Shashi Tharoor MP, and institutional
heads and thinkers like National Human Rights Commission secretary general Bharat Lal
at the day-long event. The conclave was a kaleidoscope of insights, candour and vision
outlining the roadmap to world-class education for Indian students. The central themes of
values in education, technological integration, social equity, mental well-being and the
need for mindset shifts resonated deeply with the audience.

Dr Singh said India was no longer a seeker, but was being sought after, marking a pivotal
shift in the country’s education and innovation leadership. Once a follower, India has now
emerged as a nation that others look up to, reinforcing its global stature across science,
technology, education and talent spheres.

The minister emphasised that today’s youth must lead the global movement in innovation
and science. He highlighted the critical role of Al and emerging technologies in propelling
India’s educational ecosystem forward and contributing to the nation’s evolving global
identity. He introduced his “3A Formula”—Awareness, Aptitude and Avenue—as the
framework to guide young talent towards their full potential and destiny. He noted India’s
success in not only absorbing global knowledge but also influencing global trends,
especially in space science, research and higher education. Dr Singh also called on
universities, startups and industry to break out of silos and forge stronger collaboration
for innovation.
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Tharoor, in a conversation moderated by Riyad Mathew, Chief Associate Editor and
Director of THE WEEK, challenged the outdated colonial constructs still embedded in the
Indian education system. “We are producing job seekers, not job creators. And, more
worryingly, we are still pushing our best minds abroad,” he said, referring to the country’s
long-standing issue of brain drain. With his characteristic wit and historical sweep,
Tharoor questioned the Anglocentric bias that still dominated elite Indian education. He
called for greater embrace of Indian languages, including “Hinglish”, a hybrid that he said
could make knowledge more accessible. “Why should we judge intelligence through an
English-medium prism?” he asked, questioning why rural talent is often filtered out of top
opportunities due to linguistic bias. Tharoor advocated for an education system that
balances employability with creativity and emotional depth, echoing other speakers on
values and ethics.

Setting the moral tone of the day, NHRC secretary general Bharat Lal spoke about the
need to embed ethics and values into the very fabric of education. “We need to teach our
children how to think, not just what to think. Sympathy, compassion and acceptance are
not optional, they are foundational,” he said. He argued that India’s unique civilisational
ethos, rooted in diversity and spiritual pluralism, offered a rich value system which modern
education must reclaim. “If we are to create responsible citizens for 2047, we must teach
values, not just degrees. All religions in India speak of acceptance, compassion and duty.
These must enter classrooms,” he said, drawing applause. He also urged institutions to
go beyond textbook reforms and truly invest in character-building and emotional
intelligence. His call was poignant in the context of rising student distress and mental
health challenges.

In a forward-looking session, former UGC chairperson M. Jagadesh Kumar focused on
the impact of Al on education and India’s aspiration to become a developed nation by
2047. “We are moving into an era where routine knowledge is no longer enough. Al will
automate much of what we teach today. Our job is to equip students with the ability to ask
the right questions, not just give the right answers,” he said. Highlighting NEP 2020’s push
for flexibility, digital learning and skill integration, Kumar said India’s youth can be global
leaders if given equitable access to emerging tools. “We must ensure that the benefits of
Al and digital tools reach not just the top 10 per cent but the last-mile learner in the most
remote villages,” he said. Kumar also emphasised environmental sustainability, social
equity and inclusiveness as pillars of his vision of a Viksit Bharat.

Professor John Varghese, principal of St. Stephen’s College, Delhi, spoke about the
pressing need to reimagine Indian education to match the demands of a globalised world.
“Education today is no longer confined by geography. We are part of a global landscape,
and India has the potential to lead,” Varghese said. Citing the global success of Indian
students at top universities, he stressed that both the government and the private sector
must collaborate to unlock this potential. He welcomed the NEP as a positive shift but
acknowledged its limitations. “The NEP is a step forward, but it doesn’t address every
challenge. We have identified significant gaps that still need attention,” he noted.
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Varghese also drew attention to the widening lag between technology and institutional
adaptability. “Technology changes every three months. Students catch up in six.
Teachers take two years. Institutions? Five. This disconnect leaves students
underprepared,” he remarked.

Joining the conversation, former ISRO chairman S. Somanath posed a fundamental
question: “Are we focused on building world-class students or should we first aim to build
world-class institutions?” He argued that excellence in individuals must stem from the
quality of the institutions they belong to. Highlighting the situation in Kerala, Somanath
pointed out that thousands of higher education seats remain vacant not because of a lack
of ambition among students, but because institutions are not seen as aspirational. “World-
class status is not built overnight,” he said, advocating for sustained investment in
institutional quality and long-term vision. He also flagged the mass migration of students
from regions with weak educational ecosystems. “If society does not view an institution
as high-quality, it will fail to attract both top students and top faculty,” he said, stressing
the need for urgent improvements in institutional standards, especially in engineering
education where many colleges deliver sub-par outcomes.

Dr Biswajoy Chatterjee, vice chancellor of the University of Engineering and
Management, Jaipur, took on the widening disconnect between engineering education
and industry demands. “Many colleges today are struggling either with too many seats or
too few takers. We need to reassess their relevance and output quality,” he said. Dr
Chatterjee cautioned that technical skills alone are not enough. “A technically proficient
person without values or character can be harmful to society. We must focus on producing
responsible individuals, not just skilled workers,” he said.

Dr M. Srinivas, director of AIIMS Delhi, added that institutions like AIIMS were setting
global benchmarks in education and health care delivery. “The key lies in building a high-
guality ecosystem, one that adapts quickly to emerging challenges and evolving
aspirations.” He cited examples of modernisation at AIIMS, including advanced simulation
labs, digitised platforms and research-driven collaboration opportunities. The objective,
he said, was to move beyond exam-oriented learning to a system that fosters meaningful
contribution to the nation and the global south. Dr Srinivas also addressed the critical gap
in indigenous medical technology. “Over 80 per cent of our medical equipment is still
imported. At AIIMS, we are now working with Indian manufacturers and innovators to
reduce this dependency and develop home-grown solutions.”

Dilip Chenoy, former head of the National Skill Development Corporation, pointed out the
urgency of change. “Learning is no longer linear. Knowledge doubles every day, but
teaching hours remain the same. We must scale up. Many engineering courses don't
match market demands. The first two years of college do not translate into hands-on
skills. If we want graduates to be industry-ready from day one, we must revamp our
systems accordingly.”
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Underscoring the importance of Indian education, Dr Lata Suresh, who heads the
Knowledge Resource Centre at the Indian Institute of Corporate Affairs, said much of the
educational strength was returning to India. “The NEP should have been implemented
long ago. It promotes a multidisciplinary approach—something we practised in ancient
times,” she added, criticising the rote-learning model introduced by Macaulay’s system
and emphasising the NEP’s potential to be revolutionary. “What industry needs today is
creativity, innovation and skills. We must embed research and development into the
curriculum right after 10+2. The curriculum must be aligned with industry needs,” Suresh
said.

Nakul Kumar, co-founder and CMO of Cashify, spoke about his entrepreneurial journey
and the idea of creating a smartphone reselling platform: “When | started, | had a safety
net. | didn’'t have to worry about how my parents would survive if | didn’t earn. That
cushion let me take risks.” Setting up Cashify in 2013, Kumar faced setbacks. “Two
ventures failed, two worked. The key lesson is never give up,” he said. “If you survive five
or six years, you thrive. Eventually, you rule.”

Throughout the conclave, certain themes echoed with urgency: values and ethics, mental
well-being, teacher training, industry alignment and regional equity. Speakers agreed that
India’s educational reform cannot merely be cosmetic. Tweaking syllabi or digitising
classrooms will not be enough. What is needed is a shift in spirit, purpose and
imagination.

THE WEEK Education Conclave 2025 ended not with applause alone, but with a renewed
sense of resolve. The journey to a Viksit Bharat begins in the classroom but it must touch
every mind, every heart and every home. The conclave did not end with easy answers
but it did offer a clear mandate: India’s education system must evolve, not just in syllabi
or screens, but in spirit. From value-based learning to Al integration, from mental health
awareness to skilling for tomorrow, the conclave laid out a roadmap that is bold, inclusive
and rooted in Indian realities.
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Going beyond the colours

Prashant Kishor is strategically branding his Jan Suraaj party with bright yellow in Bihar,
deploying numerous yellow cars to establish a strong visual presence. This move,
alongside the strategies of other smaller parties, aims to reshape the political landscape
and potentially challenge established alliances

https://www.theweek.in/columns/philip-mathew/2025/08/09/jan-suraaj-party-branding-
prashant-kishor-bihar-politics.html

By Philip Mathew Issue Date: August 17, 2025 Updated: August 10, 2025 08:07 IST

PRASHANT KISHOR HAS got his party’s colour branding down to a pat in Bihar. The
Janata Dal (United) is green and white, so is the Rashtriya Janata Dal. The Lok Janshakti
Party (Ramvilas) is blue, red and green. The Rashtriya Lok Morcha is blue, white and
green. The Hindustani Awam Morcha seems to be favouring red, though the official colour
is mentioned as yellow in a few places. And the Vikassheel Insaan Party appears to prefer
a blue-red palette. Kishor’s Jan Suraaj is clear—bright yellow.

It is prominent in his stole and the 600 yellow cars he has deployed (around 15 in each
district). But, will that be enough to get him over the line, wonders Correspondent Badar
Bashir. He says that the smaller parties could together upset the calculations of the BJP
and the Mahagathbandhan.

His interviews with Upendra Kushwaha of the Rashtriya Lok Morcha, Mukesh Sahani of
the Vikassheel Insaan Party and Akhtarul Iman of the All India Majilis-e-lttehadul
Muslimeen add heft to the cover story.

Another interesting story in this issue is the one marking one year of the tumult in
Bangladesh. Three major stakeholders in the country are represented in our pages
through Dr Ziauddin Hyder of the Bangladesh Nationalist Party, Mohammad Ali Arafat of
the Awami League and Shafiqul Alam, press secretary to Chief Adviser Muhammad
Yunus. Itis interesting to listen to all perspectives. For example, Alam says that the Yunus
government negotiated with Trump to bring down the tariffs to 20 per cent from the original
37 per cent.

Senior Special Correspondent Kanu Sarda covers THE WEEK Education Conclave held
in Delhi last week. May | sincerely thank Union Minister of State Dr Jitendra Singh, our
columnist and MP Shashi Tharoor, Director Dr M. Srinivas of AIIMS Delhi, Secretary
General Bharat Lal of the National Human Rights Commission, former UGC chairperson
Dr M. Jagadesh Kumar, former ISRO chairman Dr S. Somanath, Principal John Varghese
of St. Stephen’s College and other dignitaries for making time for us.

In other news, Chief of Bureau (Mumbai) Dnyanesh Jathar and Principal Correspondent
Pooja Biraia take stock of the verdicts in the 2006 train bombings and the 2008 Malegaon
blasts. Consultant (Sports) Ayaz Memon writes about the Oval thriller. Captain G.R.
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Gopinath (retd) shares his thoughts about the 2025 Sangita Kalanidhi awardee, violinist
R.K. Shriramkumar.

Let me stop on a joyous note, personally. Most of you will remember the Ukraine cover
of your favourite newsweekly (August 13, 2023), powered by Photo Editor Bhanu Prakash
Chandra’s photos and reporting from the frontlines. For that effort, he was awarded the
International Press Institute’s (India Chapter) ‘Award for Excellence in Journalism 2024’.
The award comprised Rsl lakh, a memento and a certificate.

The cover article had a poetic headline: Sunflower Fields and No Man’s Land. | was
deeply touched when Ukrainian Ambassador Oleksandr Polishchuk attended the award
ceremony and handed Bhanu a bouquet in Ukrainian colours—yellow and blue.

Bhanu generously donated the award money to Gen. Ukrainian, an NGO which “creates
innovative psychological rehabilitation programmes for children and adolescents” who
suffer from war trauma. Mostly children who have lost one or both parents, “survived
captivity, forced deportation and occupation”.

The amount was handed over to Gen. Ukrainian last week by Indian orthopaedic surgeon
Dr U.P.R. Menon and Yehor Konovalov, Bhanu’s translator during the assignment.

Bhanu made my day, dear reader. | hope he did the same for you.
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Rice mill death case: NHRC seeks report by September 15

It noted that the disposal of ash outside the premises violated the mandated procedures
and that the cause of death was not in dispute.

https://www.newindianexpress.com/states/odisha/2025/Auqg/10/rice-mill-death-case-
nhrc-seeks-report-by-september-15

Express News Service | Updated on: 10 Aug 2025, 9:33 am
1 min read

BARGARH: The NHRC has pulled up the authorities of Kaleshwar Mill in Bargarh for their
alleged negligence in connection with the death of 12-year-old Pratyush Bhaena who
accidentally fell on a heap of hot ash dumped outside the mill and sustained severe burns,
six months back.

Terming it a clear violation of safety norms, the Commission through a communication
sent on Friday, directed the Home department to submit a detailed report on the incident
by September 15 before deciding on the compensation and legal action.

It noted that the disposal of ash outside the premises violated the mandated procedures
and that the cause of death was not in dispute. “The death of the boy is not in dispute;
prima facie negligence on the part of the factory is established, hence the deceased is
entitled to get compensation,” the Commission stated in its mail.

Acting on the complaint of rights activist Dillip Das, the NHRC had in July summoned the
Bargarh administration and the special secretary of Odisha to submit an action taken
report. However, the state representatives sought more time following which the
commission granted four weeks time to file a comprehensive response on liability,
compensation and action taken. The matter will be reviewed again after the state’s report
is submitted next month.
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arad fird § /19 &1 J41HdAT: NHRC = 15 Rider 9 Raid aift

https://jantaserishta.com/local/odisha/rice-mill-death-case-nhrc-seeks-report-by-
september-15-4203534

Triveni 10 Aug 2025 2:11 PM

BARGARH ®I[g: T@H AHAYHR  ERT National Human Rights Commission
(CTUISRE 7 RTe U SR 7 & sl &1 ©g A8 Ugd 12 aufg ggy 91
&1 HId & A § HIId ATURATE! & AU HehR TS ¢ | Ty 941 fird & aeR Srelt 715 11
TG P e W A ¥ R 1 o1 3R TR FU 9 ery T U113y YR HFcs! Bl WY
IS FAId B, TN 3 YEHAR &I U U UF & H1e9d ¥ T8 faumt o Adw far i @
T3MTa R BT HIRATS UR BaT o+ 3 Ugd 15 RideR ad g1 IR U fawga R IRgd
HX| TN A Hgl T TRIR & F1eR I &1 Aue sifard ufthansii &1 Iecas ot 3R Hid
P PRU R BT f4ag 981 81 SN I 30 U § Fel, "dsd B! Aid WR SIS [dare a1 ¢
TR T8YT HREM 1 3R J ATORATG! R BIcht 5, ST Jdd GGl UH B §HaR g l"

AFAISR SRiwd! fedld T &t RIerd )R HRATS Hd gU, TITISRIT A JdTs J §7Te
URIA 3R S & faRw afug & HRarE Ruid g $31 & o aad foar o1 gTalies,
158 & AR = 3R e O, foridh 918 ST A S, G3mast iR &t 715 HRATs 1R
fIqd SaTe aIRad A & o IR g0 &1 9Hg faaT| SATel AgiH g &1 KUl S| 8H &
q1E grid &t fthr I gHien &1 St
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NHRC takes suo motu cognizance of reported burning of girl student by cook in
Bihar

https://theindianawaaz.com/nhrc-takes-suo-motu-cognizance-of-reported-burning-of-
girl-student-by-cook-in-bihar/

Aug 10, 2025
AMN

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report about a girl student who was reportedly burned with a hot spatula by her
residential school cook after asking for food. Citing the media report, NHRC said that the
incident happened at a Residential School in the Shakurabad area of Jehanabad district
in Bihar.

The Commission has issued notices to the Jehanabad District Magistrate and
Superintendent of Police for a detailed report on the matter within two weeks. The report
should include the health status of the injured student.

The Commission has examined that the contents of the news report, if true, raise a
serious issue of violation of the human rights of the victim. Therefore, it has issued notices
to the District Magistrate and the Superintendent of Police, Jehanabad, Bihar calling for
a detailed report on the matter within two weeks. The report is expected to include the
health status of the injured student.

According to the media report, carried on 5th August, 2025, the cook was accused of a
similar incident in the past and had previously been transferred to a different department
due to a complaint against her.
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NHRC takes suo motu cognizance of reported burning of girl student by cook in
Bihar

https://www.newsonair.gov.in/nhrc-takes-suo-motu-cognizance-of-reported-burning-of-
girl-student-by-cook-in-bihar/

Site Admin | August 10, 2025 2:10 PM

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report about a girl student who was reportedly burned with a hot spatula by her
residential school cook after asking for food. Citing the media report, NHRC said that the
incident happened at a Residential School in the Shakurabad area of Jehanabad district
in Bihar. The Commission has issued notices to the Jehanabad District Magistrate and
Superintendent of Police for a detailed report on the matter within two weeks. The report
should include the health status of the injured student.
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Jehanabad : @I AR TR IWSYT & BHT B FTAM $1 U BT TITIARET 7 forar
I
ST HHATEBR SATANT, YR A foret & pRTeTe & R Ueb ety faemery | @ =1 |

TR TS GRI TP B ! ST b1 DI U bl Td: T feran 3. frel & <Shuw ok wah
@1 Aifed SIRT fbar T g,

https://www.prabhatkhabar.com/state/bihar/jehanabad/the-nhrc-has-taken-cognizance-
of-the-incident

By MINTU KUMAR | August 10, 2025 11:23 PM

SEMIEIG TR, AP AFANYSR SN, HRd 1 5 & TPpRrere & RUd T Sardiy
faermer & @M1 A R 33T §RT U ST &I STaM St HiUd gedT B Wad: I for B,
1 & Sew iR Tt 1 Aifew oY fovan o 8. RO & 36 o) Wy fufa off wnfie o
ST, THTgsRe A Ue Hifgar Ko &1 w@a: I3 foran 8 forad admn a1 § o e o,
o= 3o Sarita foererg & g I W1 AT o, S T HRgd 3 oia fodr 74T, for™
I8 R e YA 1. I geAT N & IpRiaTe & YT pwRan e sifer siarda
R & g€ . o I Wi 1 & i af SR RO 9 el 9 2, 9 gg Rar ¥
AFATIGRI & Jeera &1 T THR JeT 33T 7. UMY SIUH 3R TaUT P Afed St &1
& e & iR Ta @t fawga Rord aas &1 it 7. R & uraa o ot ey fufa &1
faaRor =i g @1 IWHIE 8. 5 3R oI USHIId Hifsar RUid & SR Tsar R ugd Ht
S IRE I U BT RIY T 7T AT 3R I Raah U Reprad & RO 3 Ugd &t
QIR faURT & Ry o fam o,

fSTTTR: T8 UHTd Wk THRIR UF & 3 s ol B1S §. 39 UHId WaR Sic HIH & EH
= Hurfed g1 fpan &
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NHRC takes suo motu cognizance of death of 3 children after falling into an open
pit in Meerut, UP

https://theindianawaaz.com/nhrc-takes-suo-motu-cognizance-of-death-of-3-children-
after-falling-into-an-open-pit-in-meerut-up/

Aug 10, 2025

The Commission issues notices to the state Chief Secretary and DGP calling for a
detailed report within two weeks

The report expected to include the status of the investigation and compensation, if any,
provided to the next of kin of the victims

AMN

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that three children, aged 8-9 years, died due to drowning in a six-foot-
deep pit left open by a builder during the construction of a building in a newly developed
colony in Meerut district of Uttar Pradesh on 3rd August, 2025. Reportedly, they fell into
the pit when they were on their way back from a shop after buying chocolate.

The Commission has observed that the contents of the news report, if true, raise a serious
issue of violation of the human rights of the victim children. Therefore, it has issued
notices to the Chief Secretary and the Director General of Police, Uttar Pradesh calling
for a detailed report on the matter within two weeks. It is expected to include the status of
the investigation of the case as well as compensation, if any, provided to the next of kin
of the victims.

According to the media report, carried on 5th August, 2025, the builder dug a six-foot-
deep pit about 40 days back in the colony and left it open. The pit was filled with rainwater.
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https://www.patrika.com/meerut-news/nhrc-summoned-a-report-on-the-death-of-three-

children-in-meerut-the-children-who-went-to-buy-chocolates-returned-home-wrapped-in-
shrouds-19851756

™3 | Mahendra Tiwari Aug 10, 2025
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ghH GifSaT 1 8Te S THhTAATTE Ugsl AP AR AT &t dH

https://www.bhaskar.com/local/bihar/muzaffarpur/news/the-team-of-national-human-
rights-commission-reached-skmch-to-know-the-condition-of-the-rape-victim-
135651181.html
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